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New Mumbai-Ahmedabad Vande Bharat starts on March 12

Mumbai: A new Vande Bharat train is set to connect
Mumbai and Ahmedabad. The inaugural run will be flagged
off by Prime Minister Narendra Modi on March 12, with
regular services commencing the following day. This train

will operate six days a week. The departure from
Ahmedabad is slated for 6.10am, arriving at Mumbai Central
at 11.35am. The return will see the train departing Mumbai
Central at 3.55pm, reaching Ahmedabad at 9.25pm.

the Situation Stinks inor rape victim

Dire situation is attributed to two problems: Poor quality of construction and lack of proper maintenance

oS

WHAT OTHERS DON'T

THE FPJ
CAMPAIGN
RIGHT TO PEE

KAMAL MISHRA | MUMBAI

In the heart of our bustling
city, a critical issue has
emerged that affects the daily
lives of residents and visitors
alike: the deplorable condi-
tion of public toilets. This
dire situation is primarily at-
tributed to two problems:
Poor quality of construction
and the absence of a proper
maintenance system.

SALMAN ANSARI

“One of the root causes of
the predicament lies in the
construction itself.
Numerous public toilets
across the city were hastily
erected, cutting corners on
quality and durability. The
consequence? A myriad of
structural issues ranging
from leaky pipes to
crumbling walls, posing not
only hygiene concerns but
also safety hazards for users,”

says Rubina Sheikh, a resi-
dent of Dharavi.

Equally troubling is the
lack of a robust maintenance
system, she says. Public toi-
lets, like any other infrastruc-
ture, require consistent atten-
tion and upkeep to ensure
they meet the standards of
cleanliness and functionality
expected by the public. How-
ever, a deficiency in regular
maintenance has allowed

Most toilets
are closed,
lacking facilities. We
can't risk exposing
our children to
unhygienic places,
especially at night
without electricity.
The fear of robbery,
abuse, and
harassment is
overwhelming. Some
toilets shut after
midnight, forcing
women and children
to resort to open
spaces, leading to
harassment and
violence
Shabnam Khan,
resident, Mankhurd

these facilities to fall into a
state of disrepair, she says.

According to  Rohini
Kadam, a ‘Right to Pee’ cam-
paign activist, without proper
maintenance, toilet facilities
cannot be improved. The
BMC needs to come up with
an adequate fund allocation
system for the maintenance
of existing toilet blocks, she
says.

Suhasini Chavan, a resi-

dent of Vikhroli, says, “It is
imperative for municipal au-
thorities to prioritise the revi-
talisation of public toilets, not
only as a matter of hygiene
but also as a fundamental as-
pect of the city’s commitment
to providing a liveable and
welcoming environment for
all. A city is often judged by
the condition of its shared
spaces, and the state of its
public toilets reflects the ded-
ication to the well-being of its
citizens.”

Shabnam Khan from
Mankhurd voiced concerns
about the dire state of com-
munity toilets. “Most are
closed, lacking facilities. We
can’t risk exposing our chil-
dren to unhygienic places, es-
pecially at night without
electricity. The fear of rob-
bery, abuse, and harassment
is overwhelming. Some toi-
lets shut after midnight, forc-
ing women and children to
resort to open spaces, leading
to harassment and violence.”

According to Community
Outreach Recognition and
Opportunity (CORO), an or-
ganisation working in this
field, Swachh Bharat Ab-
hiyaan guidelines mandate
meticulous demand assess-

ments before constructing
community toilets and dic-
tate a minimum distance of
500 metres between two facil-
ities. “However, the study re-
veals violations in few ten-
ders for construction of toi-
lets where toilets are con-
structed without proper de-
mand assessment, leading to
amisuse of municipal corpo-
ration funds.”

“As there are complaints
that the construction quality
of several community toilets
constructed under the slum
sanitation program is of
poor quality, the defects in
the work should be checked
by a third party and the poor
quality works should be com-
pleted as per defect liability
paired in the contract,” says
a letter written by CORO to
the municipal commissioner
in November 2023.

“Also, the completed work
should be checked by a third
party. Under the slum clear-
ance programme, the offi-
cially appointed few contrac-
tors and their associated
NGOs have been sub-con-
tracting their work, causing
problems in quality of work
and accountability;” the letter
reads.

to deliver baby 1n
govt state home

URVI MAHAJANI / MUMBAI

The Bombay High Court has
allowed a minor rape victim,
who is 35+ weeks pregnant,
to get admitted in a govern-
ment state home for “safe de-
livery” of the child. The
court, early this year, had re-
fused to permit the girl to un-
dergo medical termination
of the pregnancy consider-
ing the risk to her life and
long-term neurological com-
plications for the baby if
born alive.

The court was hearing a
petition filed by the girl’s
mother seeking to admit the
girl in a state home so that
she can deliver the child in a
“neutral surrounding”.

The minor was raped by a
neighbour while her parents
were at work. An FIR was
registered on February 3 un-
der IPC and POCSO.

Her mother approached
the HC seeking permission
for medical termination of
pregnancy (MTP) of the mi-
nor. The medical board
opined on February 15 said

there is no abnormality in
the foetus and the minor
mother. However, it stated
that there is a strong possi-
bility of premature live
birth. This could cause neu-
rological complications in
the newborn, which might
lead to long-term disability.

Based on the board’s opin-
ion, the HC had refused MTP
on February 16. The
Supreme Court upheld the
high court’s order. The
mother submitted before the
SC that since it is a case of
accidental pregnancy, the
victim and her family are
“facing unpleasant social sit-
uations in the locality where
they reside”.

Hence they sought per-
mission to approach the
HC, even before the birth of
a child, to “address the
issue of safe delivery with
the state’s aid in a neutral

surrounding”. The apex
court accordingly granted
the liberty.

Hence, the mother once
again approached the high
court.

Schools to prepare question

papers for Class 5,

MUSAB QAZI | MUMBAI
After announcing that com-
mon question papers would
be provided for the annual ex-
ams of classes 5 and 8, the
state has now directed gov-
ernment and aided schools to
prepare their own papers.

The annual exams have re-
turned to the schools after the
government last year amend-
ed its Right to Education
rules to do away with the no-
detention policy. Students in
the fifth and eighth grades
will now have to obtain a min-
imum of 35% marks in these

exams before they can be pro-
moted to the next level.

In a government resolution
detailing the format of the
test, issued in December last
year, the state had given the
responsibility of preparing
papers to the schools. Later in
the month, the State Council
for Educational Research and
Training (SCERT) told
schools that the papers would
be prepared at the state level
and provided to them. Howev-
er, in a volte-face, the council
a couple of weeks ago an-
nounced that the question pa-
pers will be made at the

8 exams

school level. The schools were
provided with sample papers
and marking scheme to help
them design their evaluation.

SCERT also clarified that
the schools need not conduct
separate tests for three sub-
jects — first language, maths
and third language - as stu-
dents are already being evalu-
ated for them under the Pro-
gressive Assessment Tests
(PATS). The year-end summa-
tive assessment Test — 2, one
of the three PATSs conducted
in an academic year, will be
treated as the annual exam for
these three subjects.

HC acquits mom, daughter in abetment-to-suicide case

URVI MAHAJANI / MUMBAI
Mere opposition to the rela-
tionship of the son with the
deceased, on one occasion,
without anything more is not
sufficient to attract the of-
fence of abetment to suicide
on a mother and sister, ob-
served the Bombay High
Court. The court has dis-
charged the mother and
daughter from the charges
of abetment to suicide after
they allegedly opposed the
relationship of Amol Dab-
hade with the deceased due
to her caste.

“Amol was in a love rela-
tionship with the deceased
for a considerable period of

time. In the present facts,
mere expression of opposi-
tion of the applicants to the
relationship on one occasion
without anything more is
not sufficient to attract the
ingredients of the alleged of-
fences. In my view, a plain
reading of Section 306 of IPC
and applying it to the undis-
puted facts of the present
case indicates that none of
the ingredients are attracted
to the case at hand,” Justice
MS Karnik said on March 6.

The HC was hearing a plea
filed by Amol’s mother, Man-
gal, and sister, Trupti, after
their discharge pleas were
rejected by the sessions
court. In 2018, the mother of

the deceased filed an FIR
against Amol Dabhade alleg-
ing that his engagement with
another girl despite being in
a relationship with the de-
ceased, compelled her to take

They opposed the
relationship of Amol
Dabhade with the
deceased due to
her caste

her own life. The mother
added Mangal and Trupti’s
names in the subsequent
statement alleging that they
opposed Amol and her
daughter’s relationship, and

hence abeted her suicide.

Also, they allegedly insult-
ed and abused the deceased
on the basis of her caste.

The police booked Mangal
and Trupti under the IPC
and the SC/ST Act.

State advocate Prajakta
Shinde said that a friend of
the deceased also indicated
opposition from the Amol’s
family members to their rela-
tionship.

The high court, referring
to a Supreme Court judge-
ment, said that to establish
abetment, it must be proven
that the accused directly or
indirectly instigated or aid-
ed in the commission of sui-
cide. In the present case, the

court said that mere opposi-
tion to a relationship is in-
sufficient to establish abet-
ment under the IPC.

The court concluded that
even if the allegations made
by the complainant and the
prosecution were true, the
applicants did not instigate
or conspire with others to in-
duce the deceased to commit
suicide.

Justice Karnik noted that
the main accused, Amol, was
in along-term romantic rela-
tionship with the deceased,
and while there were state-
ments of opposition to their
marriage by Mangal and
Trupti, the same lacked sub-
stantial evidence.
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Public Notice for - Auction of Pledged assets being Gold Ornaments ' 3-ffean gt
The Borrowers, in specific and the public in general are here buy notified that public auction of the Gold Ornaments pledge in the below accounts is proposed to be conducted by the Axis Bank Ltd., at the below mentioned Branches. faferer gt ;srmq-r/a'rqu/ §R33/T.3h. 33/8%¢¢/R3%/
The below mentioned Borrowers has availed the credit facility from the Axis Bank Limited against the pledge of Gold Ornaments ("Gold Loan Facility") in favour of the Bank towards the security. The Demand notices were issued to the ﬁﬂ'ﬁﬁ 09/03/?0?}(
Borrowers/Guarantors calling up the Borrowers/Guarantors to pay their outstanding amount towards the Gold loan facility availed. As the Borrowers/Guarantors have failed to repay the outstanding loan amount, the bank is constrained to :
invoke the pledge and proposed to conduct an e-auction sale of pledged gold ornaments more particularly described in schedule of property hereunder on 20/03/2024 at 12.30 p.m. to 3.30 p.m. on "As in Where is", "As is What Is" 3 & A A s
"Whatever There is" and "No Recourse Basis. Details of Borrowers and outstanding amount al.l g, A . kS
° - - Tigem faum, S wdwiae aigw™ faam, TRy Sew
utstanding Date of Gros: Net Outstanding Date of Gros Net
Customer Name Loan Alc. No. : Customer Name Loan A/c. No. : urfe oz Micaeyace: SR C A
Amount ~ | Recall Notice Wt. Wt. Amount | Recall Notice Wt. Wt. £reh 0T, TeaTer / (Central
Branch Name : AMBERNATH, THANE [MH] Branch Name : KAMOTHE, NAVI MUMBAI [MH] Government/State Government/Government undertaking)
Pritam Kishor Dholpure XXXXXXXXXXX2896 | 311908 10/10/2023 | 100.230 | 81.930 | |MayaPrathamesh Chormale | XXXXXXXXXXX4032 | 135210 28/12/2023 | 36.850 | 34.850 Forwmra @rrefter swraTETSt Aiquiteha uT Srget SehawTRg f-¢
Branch Name : ANDHERI (E), MUMBAI [MH] Branch Name : LBS MARG, MULUND, MUMBAI [MH] Ay 3~ { 2.
Megha Badadhe XXXXXXXXXXX0618 | 116349 15/02/2024 |  34.000 28.700 Chinmay V Urankar | XXXXXXXXXXX2940 | 278931 | 09/11/2023 | 71.930 | 69.630 1. . ST AT e =.
Daulat Samirmal Mehta XXXXXXXXXXX2344 | 611079 28/12/2023 | 188.320| 167.320 : P
. - Branch Name : MIRA ROAD, MUMBAI [MH] % | e HEMTRUTfART g€ 9T | PMC/CE/3%4/
Himanshu Sanjay Goenka XXXXXXXXXXX4655 | 93392 25/10/2023 | 47.440 36.640 Anisurrehman Mohammad XXXXXXXXXXX1381 | 1114102 10/10/2023 | 338.900|  314.100 T o . of TR T B W 3033-2%
Srija Barua XXXXXXXXXXX6487 | 1003886 15/02/2024 | 294.660] 264810 | | Mogis Choudhary . ; o ;
Rajshrunkhala Vishwas Ohol XXXXXXXXXXX4611 705794 10/10/2023 211.720 194.290 Khuman Mahendra Ramji MXXXXXXXXXXX9018 | 282980 9/11/2023 76.000 70.000 Al - « S
Branch Name : BHANDUP, MUMBAI [MH] Shailesh Pramod Menon XXXXXXXXXXX4349 | 220252 25/10/2023 | 62.300 60.400 A qer .
Chhavi Giri XXXXXXXXXXX5161 | 82850 15/02/2024 | 23.190 | 22590 \S/{Sha' s“_riSh_g?AWZr - xiiixxiigg; ;Zzggs ?;ﬁg;ﬁgii ?féoggo fgfggo a ST §-fafagarah wfedt ST
Branch Name : BHAYANDER(W), MUMBAI [MH] imranraj Farid Modal - - hitp://mahatenders.gov.in' a1 Eehqearestal  fg. @ /0% /033 TS
Jagdeep Singh XXXXXXXXXXX8703 | 44263 28/07/2023 | 13700 |  13.200 Branch Name : NALASOPARA(W), MUMBAI [MH] st hrvaTd Adet. Feiferd Fferarerreion A i e,
Ritesh Sujeet Chauhan XXXXXXXXXXX2135 | 37301 15/02/2024 | 9.400 9.100 Ramapati Munnar Pal XXXXXXXXXXX7325 | 28232 10/10/2023 | 9470 | 9.190
Branch Nams - BHIWANDI [MH] Pravin Gokulsing Manza XXXXXXXXXXX7167 | 48204 15/02/2024 | 17.400 12.900 gt/ -
- - Branch Name : NERUL-EAST,MUMBAI [MH] arfaiiera emgera-|
Ajay Kumar Muni XXXXXXXXXXX5359 | 105456 20/09/2023 | 35.570 32.720
Dhanaji Sadashiv Bengade XXXXXXXXXXX0279 | 682758 15/02/2024 | 206490| 183.130 | |oatuRuplaRathod XXXXXXXXXXX4736 | 42057 15/02/2024 | 10.580 | 10.580 T HETRRATTCTeRT
KhanNasim Mohd Vasi OOOOOOONT07a | 238671 097112023 187300 28052 Mangesh Anant Golipkar XXXXXXXXXXX5537 | 391976 15/02/2024 | 102.620| 99.860
Nidhi Devendra Singh XXXXXXXXXXX9742 | 245735 25/08/2023 | 64.340 62.440
EranchlName e O L STV Karan Sanjay Tak XXXXXXXXXXX4542 | 40189 15/02/2024 | 10.340 | 10.340 PUBLIC :::xul:i CEMENT
Divyam Yashwant Kawadkar | XXXXXXXXXXX0930 | 100818 1500212024 | 29490 | 285610 Branch Name : NEW MARINE LINES, MUMBAI [MH] (Under Regulation 6 of the Insolvency and Bankruptcy Board of India
Branch Name : BORIVALI(W), MUMBAI [MH] Farheen Mohd Kashif Qureshi | XXXKXXXXXX 1398 | 332018 | 20/09/2023 | 101.320 | 92,520 (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
Deven Vijay Desai XXXXXXXXXXX8307 | 354674 09/11/2023 | 105.570| 101.570 E—— AT FOR THE ATTENTION OF THE CREDITOR m
Sonam Abhijit Sondkar XXXXXXXXXXX8241 | 311994 15/02/2024 | 93.775 | 83.375 ranch Vame - SOMERSET ESTATE PRIVATE LIMITED
Nitin Malin Karnde XOXXXKXXXXXX3822 | 420034 28/08/2023 | 132.668| 110.360 | |CGopal Das | XXXXXXXXXXX6746 | 67131 25/10/2023 | 22.430 | 20.330 e N RELEVANTSF(;I'\WF;;IS%J;A}ETSE‘ I
Aunup Sumir Kumar Patro XXXXXXXXXXXE299 | 194414 15/02/2024 | 61530 | 50.880 Branch Name : PANVEL [MH] 5 | Dote o eoromton-of comorsis debior |16 herl 2008
Branch Name : DADAR, MUMBAI [MH] Govind Hasu Pirkad XXXXXXXXXXX7128 | 98826 10/10/2023 | 26.000 25.000 3. | Authority under which corporate debfor | ROC-Mumbai
- : is incorporated / regj |
Santanu Sunil Das OOOOOONNXXXEE88 | 224461 091172023 | 67550 58.350 Sanket Govardhan Ghuge XXXXXXXXXXX2744 | 56795 15/02/2024 | 15.450 15.250 2 Corporate Identiy No. of corporaie 7 OI0aME008PTCI8 1223
Mumtajunnisha WajhulKamar | XXXXXXXXXXX4759 | 25589 15/02/2024 | 6.740 6.540 Branch Name : RANADE ROAD, DAMUM MH debtor : : :
5. | Address of the registered office and Bhupati Chambers, 5th Floor 13, Mathew Road,
Khan Yogesh Balu Wagh XXXXXXXXXXX6116 | 703080 15/02/2024 | 181.210| 175.810 oincipal offos f ary] of corporate Mumbai Mh 400004 In
Branch Name : DAHISAR(W), MUMBAI [MH] Sonal Anil Avhad XXXXXXXXXXX2292 | 256101 15/02/2024 75.510 68.610 debtor
B 6. | Insolvency commencement date in 07.03.2024 (received on 08.03.2024)
Bindu Rajkumar Nag XXXXXXXXXXX8794 | 181279 1010/2023 | 49.800 | 46.150 [=bETein VETn 8 SISO &) RGIAER] RN L rompoc of comporet debior
Dinesh R Dubey XOXOOOXXXXXX4980 62438 15/02/2024 17.350 17.270 Sunil Devidas Patil XXXXXXXXXXX4236 847728 09/11/2023 | 227.800 | 213.800 7 Estima@ date of closure of insolvency 03.00.2024
Branch Name : DINDOSHI, MUMBAI [MH] Branch Name : SION, MUMBAI [MH] 8 rNee?r?:elmao:dpthe regjstration number of Pramod Dattaram Rasam
Mukesh Hirji Chheda XXXXXXXXXXX8847 | 657265 09/11/2023 | 183.270 | 174.680 | | Pramesh Sakharam Betakar XXXXXXXXXXX6884 | 122821 15/02/2024 | 37.520 30.920 the insolvency professional acting as IBBI/IPAO01/IP-PO0722/2017-18/11259
interim resolution professional
Branch Name : DOMBIVLI(E), MUMBAI [MH] Pramesh Sakharam Betakar XXXXXXXXXXX0951 | 36658 15/02/2024 | 10.350 | 10.250 5. [Address and email of the interim Room No. 5, Shvi Niwas Chaw, J.6. Nagar,
Nehul Ashok Rawal OOOOOOKXXE329 | 232348 150272024 | 73.490 60690 Amina Babulal Sak-hare XXXXXXXXXXX5641 | 271526 25/10/2023 | 69.700 67.900 ﬁhm;::g :ar?;ewonal, as registered énmd;er:x(jz Q;Eﬁ;?i(ﬁg
GaneshAnant Bhagat XXXXXXXXXXX2422 | 142181 20/09/2023 | 51.320 | 49.220 Amar Janardhan Vishwakarma xxxxx;(:();x:):fsiz : Tf&g’fg = 25/10/2023 | 21.860 | 21.780 10| Address and email © 8 sed or Room No. 5, Shii Niwas Chawl 15, Nagar,
Smita Yashwant Birari XOOCKXXXXXA101 | 141482 28/12/2023 | 53.180 | 38.080 anch Tame : [MH] corespondence it the e Andheri (), Mumbai400059
- ——— Karan Pratap Agnani XXXXXXXXXXX1537 | 153616 15/02/2024 | 37.400 | 36.900 resolution professional Email: cirp.sor gmail.com
Smita Yashwant Birari XXXXXXXXXXX5777 | 105687 28/12/2023 | 28.190 26.690 PAg | | | Lot cte for subrmiscion of GaiS 35085050
Vasudeo Dungarji Patidar XXXXXXXXXXX0887 | 69997 28/12/2023 | 25.960 24.360 Branch Name : ULHASNAGAR [MH] (ie. 14 days from date of receipt of order by the IRP)
i i 12| Classes of creditors, if any, under None
Branch Name : GHANSOLI,NAVI MUMBAI [MH] Ashish Pramod Mishra | XXXXXXXXXXX6247 | 44501 15/02/2024 | 13.400 | 12.800 e B e o e
Sunil S Pandit XXXXXXXXXXX9950 | 79812 15/02/2024 | 25.650 25.550 Branch Name : UTALSAR, THANE [MH] section 21, ascertained by the interim
luti fessional
Branch Name : GHATKOPAR(E), MUMBAI [MH] Ajay Pratap Singh [ XXXXXXXXXXX8327 [ 304277 | 15/02/2024 | 100.800[ 91.850 T Names of nsohaney ProfesSordis Nt Appicabie
Mohd Haroon Siddiquei XXXXXXXXXXX5045 | 470825 15/02/2024 | 131500 124.750 Branch Name : VIKHROLI MUM MH identified to act as Authorised
- Representative of creditors in a class
Nebulal Indrajeet XXXXXXXXXXX6681 | 93975 15/02/2024 | 23.600 23.100 Nazma Mohdafzal Idrisi XXXXXXXXXXX5778 | 864587 28/12/2023 | 240.760| 227.560 (Three names for each class)
Dipak Kachru Kedare XXXXXXXXXXX2459 | 77189 15/02/2024 | 19.800 19.000 Nazma Mohdafzal Idrisi XXXXXXXXXXXT7267 | 453131 28/12/2023 | 235.120| 233.620 14 (@) Relevant Forms and ] Weblink:
Chirag Rameshchandra Sheth | XXXXXXXXXXX4871 | 121117 20/09/2023 | 30.750 30.130 Branch Name : VILE PARLE(E), MUMBAI [MH] ® Detél"sbflif altﬂho"zed representatives E:PS_WI'%;?W-'n/en/zomegﬁwn!o‘?iso
: d are avallable at: lysical ress: mentione point
Branch Name : GOREGAON LINK ROAD, MUMBAI [MH Sachin Rohidas Nalawade XXXXXXXXXXX8311 | 245958 28/12/2023 | 79.910 66.110 Notice is hereby given that the National Company Law Tribunal, Mumbai has ordered the
Gaurav Tukaram Rane XXXXXXXXXXX1699 | 52168 09/11/2023 | 19.150 15.650 Pramod BharatAlwe XXXXXXXXXXX1505 | 59397 28/08/2023 | 27.000 18.400 Gommencement of o gg’gg;ﬁﬁrég‘;"’ﬁgx By 500 of the  Somerset Estate
Rabiul Haque Sardar XXXXXXXXXXX5025 | 51353 15/02/2024 16.990 15.470 Branch Name : VIRAR [MH] The creditors of Somerset Estate Private Limited are hereby called upon to submit their
Rabiul Haque Sardar HXXXXXXXXXXX0333 | 50294 25/10/2023 | 13.440 12.940 Kamal Basha Shaikh XXXXXXXXXXX9242 | 230294 15/02/2024 | 67.100 65.300 St rlr:r;n’igr?;dogggirngte ;%rceryzru%.o 2024 10 the interim resoluion professional at the
B h N : JOGESHWARI W MUM MH . . The financial creditors shall submit their claims with proof by electronic means only. All other
5 3 " Trived: X;(a)?)‘(:XXXa;;(i(Xﬂ?Z 662170 09112023 255290 253,890 Amey Anil Gaikwad XXXXXXXXXXX1710 137791 05/09/2023 38.600 37.400 creditors may submit the claims with proof in person, by post or by electronic means at
. . . il B il A .
ranav -ayantkumar ‘rivedt Durgesh Tapulal Dedania XXXXXXXXXXX3702 | 201286 15/02/2024 | 75270 | 64.010 cirp-somersetestate@gmall.com. lstod against th No. 12. shallindicate
Pranav Jayantkumar Trivedi | XOOO00OXXXX(X3962 | 515487 20/11/2023 | 171.350] 156.850 . Ghole of authorized fepreasniative from among the three insolency professionals isted
Irfan Ibne Hasan Khan XXXXXXXXXXX1133 2068025 09/11/2023 603.340 569.940 Durgesh Tapulal Dedania XXXXXXXKXXXX3692 128969 15/02/2024 38.540 37.340 againstentry No.13 to act as authorized representative of the class [specify class] in Form CA.
of false or misleading proofs of claim shall attract penalties.

Date: 09.03.2024
Place:Mumbai

Axis Bank Ltd. has the authority to remove account/change the auction date without any prior notice. Auction will be held online https://gold.samil.in between 12.30pm to 3.30pm.
For detailed Terms and conditions, please log into given website https://gold.samil.in Authorized Signatory Axis Bank LTD.

Pramod Dattaram Rasam

In the matter nf‘S(;merset Estate Private Limited
REG NO. IBBI/IPA-001/IP-P00722/2017-18/11259

Place : Maharashtra
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